
407 Written AnswelS MAY22,1990 Written AnswelS 408 

Transmission and Distribution Losses 

9968. SHRI S. KRISHNA KUMAR: 
SHRI PYARELAL KHAN-

DELWAl: 

Will the Ministerof ENERGY be pleased 
to state: 

(a) the percentage of transmission and 
distribution losses in each State and the 
national average; 

(b) the percentage of such losses in the 
developed countries; 

(c) whether any efforts have been made 
to reduce the transmission and distribution 
losses substantially; and 

(d) if so, the results achieved in this 
regard? 

THE MINISTER OF ENERGY AND 
MINISTEROFCIVILAVIATION (SHRIARIF 
MOHAMMAD KHAN): (a) The Transmis-
sion and Distribution losses in India are 
about 22%. A stat9ment showing the losses 
in each State is given below: 

(b) In the developed countries in the 
world, these losses have been ranging be-
tween 6-12%. 

(c) Comprehensive guidelines have 

been issued to the Power Utilities for reduc-
ing the losses. These include interalia con-
ducting energy audit for identifying the SYi-
tem elements responsible for excessive 
losses, installing capacitors to improve the 
voltage profile, preparation of system im-
provement schemes for strengthening and 
im provem ent of their transm ission and distri-
bution systems, installing tal'P.perproof me-
ter boxes to check theft of energy and setting 
up vigilance squads to detect cases of theft 
of energy. The theft of energy has been 
made a cognizable oftences under the pro-
visiQfl of Section 29 of Indian Electricity Act, 
1910. An Incentive Scheme was introduced 
by the Governrr.ent of India with effect hom 
the year 1987for bringing about reduction in 
the Transmission and Distribution losses. 

(d) Based on the guidelines the Power 
Utilities have set up vigilance squads and 
have been formu!ating system improvement 
schemes to strengthen and improve their 
transmission and distribution systems. 19898 
persons were persecuted and punished with 
fine or imprisonment or both, during the 
years 1984-85, 1985-86 and 1986-87 for 
pilferage of energy. Prosecutions for the 
theft of energy were launched agClinst 2023 
persons during the year 1987-88. System 
Improvem~nt Schemes in respect of 29 major 
urban areas have been prepared and these 
are under various stages of clearancelim-
plementation. 
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